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1, the Chairman of the Co.nmittee on Private Members' Bills and 
~80lutions, having been authorised by the Committee to present the 
Report on their behalf. present this Fifty-third Report. 

2. The Committee met on 9 May. 1988 for-

I. Classification and allocation of time for discussion of the 
Representation of the people (Amendment) Bill, 1988 
(Amer,dment of sections 59 and 61) by Shri Sharad Dighe 
under clauses (b) and (c) Of rule 294 (1) of the Rules of 
Procedure. 

II. Allocation of time undt.'r rule 294(1)(e) of the Rules of pro-
cedure to the Resolutions at item Nos. 3. 4 and 5 set down 

in the List of Busi'ness for Friday. 13 May, 1988. 

Classification and allocation of time to Bill 

3. The Comlc.ittee considered classification and allocation of time to 
the Representation of the people (Amendment) Bill. 1988 (Amendment 
Of sections 59 anJ 61) by Shri Sharad Dighe. 

4. After considering all aspects of the Bill. the Committee recommend 
that the Bill be placed in category 'B' and 2 hours be allotted for its diseWI-
sion. 

Alloca.tion of time to Resolutions 

5. The Committee recommend allocation of time to Resolutions as 
follows:-

(1) Resolution by Shri C. Madhav Reddy regarding 2 hours 
creation of River Valley Authority. 

(2) Resolution by Shri G. M. Banatwalla regardin~ 15- 2 hours 
Point Programme. 

(3) Resolution by Shri Sriballav Panigrahi regarding 2 hours 
measures to eradicate liquor and drug menace. 

Recommendations 

6. The Committee recommend that-
(i) the classification and allocation of time to Bill, as shown 

in paragraph 4 a~·e. be agreed to by the HOUse; and 
(ii) the allocation Of time to Resolutions. as shown in para. 

graph 5 above, be agreed to by the House. 
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